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Bve-Election 1o the nci £ 020
in place of Shri Ram Vilas Paswan

Conduct of Elections Rules, 1961
{Statutory Rules and Order)

FORM 21B
[See rule 11 (1)]

(For use in Election to fill a casual vacancy when seat is uncontested)

Declaration of the result of Election under 3t!b-5ﬂ:lm11{2} uf“sentmn '53 of
‘the Representation of the Peaple Act, 1951. ]

Election to the Council of States by the elected members of Legislative
Assembly Bihar (State).
In pursuance of the provisions contained in sub-section(2)*/sub-seetion

3* of section 53 of the Representation of the People Act, 1951, read with
sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961,

I declare that —

Shri Sushil Kumar Modi (Mame) Road No-8A, Rajendra Nagar, Patna-
800016, District - Patna (Address) sponsored by Bharatiya Janata Party
(name of the recognised/registered political party) has been duly elected to fill
the vacancy caused in that House by the death of Shri Ram Vilas Paswan.

Sy 20
Place: PATNA — (Sanjay Kumar Agarwal, LA.S)
Date: 07.12.2020 ZANG OF7 Returning Officer

Bye-Election to the Council of States

Returning Officer
Bye-Electlon o the
uncil of Bistes
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